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(b) Cases for the formation of
these Telephone Advisory Committees
are being processed.

(c) and (d). Telephone Advisory
Committeeg represents wvarioug cate-
gories of interests viz, Trade, Com-
merce and Industry, Press, Medical
Profession, Legal Profession, State
Legislature, Members of Parliament
etc.; and no representation to political
parties as such is given.
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Land of Harijans and weaker seclion
taken by landlords

1913. SHRI K. PRADHANI: Will
the Minister of RURAL RECONS-
TRUCTION be pleased to state:

(a) whether Central Government
have asked the State Governmentg to
come to the help of the Harijans and
other weaker section whose land, have
been taken away by the landlords and
powerful interests in the rural areas;
and

(b) if so, the names of such States
from where the complaints have been
reteived by Government?

THE MINISTER OF STATE IN
THE MINISTRY OF AGR'CULTURE
AND RURAL RECONSTRUCTION
(SHRI BALESHWAR RAM): (a) The
Stale Governments have been reques-
ted to ervture that the allottees of
ceiling-sur plus land are not disturbed
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in their goqsession and evjcted there-
frofl elthér by the erstwhile owners
or by othér powerful interésts. As for
other land, protection of legitimate
interests in land is also the normal
fuhction of State Governments.

(b) There are no reports of evic-
tion on any significant scale. On re-
ceipt of a report of evictian of 1833
allottees (belonging to all commu-
nities) of ceiling-surplus land in
Bihar, the matter was taken up with
the State Government who reported
that they had reinstated a large num-
ber of allottees and were enquiring
into the other cases. A similar com-
plaint in respect of Uttar Pradesh
was promptly attended to.

News items captioned Karnal Dairy
Institute Soviet team impressed

1914. DR. VASANT KUMAR PAN-
DIT: Will the Minister of AGRICUL-
TURE be pleased to state;

(a) whether Government’s atten-
tion has been drawn to a news item
appearing in the ‘Economic Times’
dated  26-4-1¢20  under (0 cuption
‘Karnal Dairy Institute—Soviet {cam
impresed’;

(b) if so, the officials of Sovict dele-
gation, who recently visited Karnal
Dairy Institute and the nature cf dis-
cussion held by them with their Indian
counter-parts;

(c) the extent to which India has
achieved success in cross-breeding for
having healthy milching anumals;

(d) the details of other help assured
by the U.S.S.R. Government for the
development of dairy farming develop-
ment in India;

(e) whether similar assistance has
also been sought hy Indian Govern-
ment from Denmark and oiher Scan-
danavian countrics; and

(f) if so, the details thercol?
THE MINISTER OF STATE IN

THE MINISTRY OF AGRICULTURE
AND RURAL RECONSTRUCTON





